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G.I. Authorised User Application No. – 1398 in respect of Leather Toys of Indore 
Registered GI Application No. – 97 & 399 

 
Application is made by, Shri. Tulsiram Bezore, S/o. Balchand Bezore, No. 491, Rustam Ka 
Bagicha, Indore, Madhya Pradesh, India dated February 04, 2013 for Registration in Part-B for 
Authorised User in respect of Registered Geographical Indication Leather Toys of Indore under 
Application No – 97 & 399 in respect of Toys falling in Class 28 is hereby advertised as 
accepted under sub-section (1) of Section 13 of Geographical Indications of Goods (Registration 
and Protection) Act, 1999. 
 
(A) Applicant   : Shri. Tulsiram Bezore, S/o. Balchand Bezore 
 
(B) Address   : Shri. Tulsiram Bezore, S/o. Balchand Bezore, 

No. 491, Rustam Ka Bagicha, Indore,  
Madhya Pradesh, India 
 

(C) Date of Authorised 
User Application  : February 04, 2013 
 

(D) Registered Geographical  
Indication   : Leather Toys of Indore 
 

 
 
 
 
 
 

(E) Registered Proprietor : Development Commissioner (Handicrafts) 
      
(F) Address   : Development Commissioner (Handicrafts),  
      Ministry of Textiles, Government of India, 
      West Block No. 7, RK Puram, New Delhi 

India 
 

(G) Class    : 28 
 
(H) Goods    : Class 28 - Toys 
 
(IV) Represented by   : Social Action Forum for Manav Adhikar 
 
 

*--------*-------*---------* 
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THE REGISTRATION PROCESS 
 

In December 1999, Parliament passed the Geographical Indications of Goods 
(Registration and Protection) Act 1999. This Act seeks to provide for the registration 
and protection of Geographical Indications relating to goods in India. This Act is 
administered by the Controller General of Patents, Designs and Trade Marks, who is 
the Registrar of Geographical Indications. The Geographical Indications Registry is 
located at Chennai. 
 
The Registrar of Geographical Indication is divided into two parts. Part ‘A’ consists of 
particulars relating to registered Geographical indications and Part ‘B’ consists of 
particulars of the registered authorized users. 
The registration process is similar to both for registration of geographical indication 
and an authorized user which is illustrated below: 
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